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1. This opplication secks execution of ‘order of this Tribunal dated
Application in 33/2022 in Execution Application No, 58/2018 in 0.A. No.
Singh v. M/s AlDue Food Processing Pyt. Ltd. & Ors. By the said order, the
follows:- ' ,
“4. In view of above, the State PCB/CPCB may look into the matter and toke rem
occordance with law. The State PCB may file an action taken report with the Registror Gener:
Tribunal within two months by e-mail ot Judicialngt@gov.in preferably in the form-_éf.__
PDF/OCR Support PDF and not in the form of Image PDF. e
We also direct that a copy of order of this Tribunal dated 26.9.2019, in EA No. 58/2018 in OA
No. 348/2017, Shailesh Singh vs. M/s Al-Dua Food Processing Put. )

Ltd. & Ors. be forwarded to District
Judge, Aligarh for being entrusted to jurisdictional Civil Court for execution under Section 25(2) of the
NGT Act, 2010.72

e

2. In the current execution application, it is stated that violations
3. None appears for the applicant to press the
application and considered the matter.

4. In view of obove order, the applicant is at libert
Civil Court where execution stands entrusted. Onl

y other issue which remains is compliance of
direction to the State PCB/CPCB to submit a report to this Tribunal. Let the same may be now filed
within one month.
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are still continuing. :
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f A. Water required for area under karnal Plantation
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technology

«  Waler required for irrigation with 300 days @ 225
m’/day/ha at an interval of 5 Days.

* Treated waste water used 225 m® x 6.4 ha. x 60 eyeles
=86400 m’ . o

B. Water required for arca under plantation and
cropping

*  Water required for irrigation with 300 Days @ 225

m3/day/ha at an interval of 8§ Days.

137700 m'’ .
Location | Treated waste [ Area | Effluent
water as per il
CPCB Protocol &

Crop requirement

.].

*  Treated Waste water used 225 m’ X 6.0 ha. X 38 Cyeles % ;
= 51300 M,
*  The total treated waste water used = 86400+51300 =




“The wtal 124 ha of la
i i Henee, the qunnmy
command arca shall b
and 51300 m3/yecar under plantamm &
utilization of treated efMuent will be 137700
is. higher as compared to cffluent generat
m3/year by the slaughter house,
So the wasle walter consumption capacity is more than
‘ nl waste water generation as per CPCB/UPPCB norms. |
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Recommendations

Industry should engage CLRI Chennai
for Environmental Audit of the plant
including ETP performance evaluation
and to study impact of treated
discharge for irrigation.
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The discharge of the effluent should be
ensured in  accordance with the
prescribed standards.
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The unit should submit the irrigation
plan, which is duly approved or
authenticated by the Agriculture
University or ' the Irrigation
Department of State Government.
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Introduction

History of development of civilization clearly indicates [hi?tv _‘:hai;z ha:wilhw;gi;i? 8
o iding block for the growth of a healthy economy. With the gr my
mnd..amnntal . the living standards, there is an ever-increasing demand for water from
ar.ld‘ mmm\:men;fl:;w :ociety- Availability of 1000 cubic meters of water per head is considered
:f;::;i ::; :r;m d Ii\-}ng with assured food sup_pl'y_, adequate water for hygiene and for all the
well-articulated commercial and industrial activities. The _UN genera‘I assembly passed a
resolution in February, 1993 calling upon the member countries to orgamz&; a World water day
every vear on March 22 for generating public awareness about water related issues.
India .depends heavily on the southwest and northeast monsoons, both for the surface and
croundwater resources. Conservation, sustainable and equitable use of rainwater is of paramount
:n:portance. For successful crop production, adequate water is a pre-requisite. This water may
come directly from rains or through water stored above and below ground. The available water
should be efficiently utilized for better crop production.
== A slaughter house is an industrial facility where animals are processed for consumption
as food products. Slaughterhouses act as a starting point of the meat industry, where the stock
comes from farms / market to enter the food chain. They have existed as long as thers have been
settlements too large for individuals to rear their own stock for personal consumption. India is
the largest resource of livestock population in the world. Livestock available for slzughtering
comprises of animals namely - Buffaloes, Cattle, Sheep, Goats, Pigs and poultry. The Indian
meat industry is currently on the track of a remarkable leap forward. The global demand for
Indian meat and meat products is increasing considerably during the years. We also have one of
the largest domestic markets for our meat and meat products. Slaughterhouses are also 2 goed
source of meat, protein and calories (FAQ 1992), the reported per capita availability of meat in
India is about 1.4kg per annum, which is rather low compared to 60-90kg in European countries.
As the above data suggests slaughterhouse industry has a bright scope and future in India.
The meat processing industry is one of the largest consumers of fresh water used in the
~agricultural and livestock industry worldwide. Slaughterhouses produce large amount of waste
water because of the slaughtering process and cleaning of facilities. Slaughterhouses need
significant treatment for a sustainable and safe discharge to the environment due to the high
content of organics and nutrients. Therefore the treatment and final disposal of slaughterhouse's
waste water are a public health necessity. Irrigation Management Plan is a necessity because it
reduces the impact on environment, health hazards, etc. Thus an onsite treatment using combined
processes would be the best option to treat and disinfect the slaughterhouse effluents. The
slaughterhouse effluents are safely discharged on to the agricultural land. The livestock sector is
an important component of Indian agriculture & India has a huge livestock population. Efficient
utilization of livestock products is important to earn increased returns and sustain livestock
production activities. During the last three to found decades, India has witnessed to green, white,

yellow and blue revolution. The time has come to realize one more revolution i.e. red/pink
revolution in the form of meat production.
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In India the compounded average growth rate (CAGR) during the last two decades works

out to be 4.5%. It is noted that about 10.6% Cattle, 10.6% buffaloes, 24.1% sheep, 58.7% Goats,
95.0% pigs and 190.0% chicken are slaughtered each year.
In India the production of meat is estimated at 6.27 million tones in 2010, which is 2.21% of the
world’s meat production. The contribution of meat from buffalo is about 23.33%, while cattle
contributes abeut 17.34%, sheep 4.61%, Goat 9.36%, Pig 5.31%, Poultry 36.68% and other
species 3.37%. Waste water effluents defined as the used water of an industry or community
which contains dissolved and suspended matter.

The treatment of effluent is essential to prevent pollution of the receiving water. Waste
water treatment is a process used to remove contaminants from waste water or sewage and

_convert it into an effluent that can be returned to the water cycle with minimum impact on the
environment or directly reused. It is also called water reclamation because treated waste water
can then be used for irrigation and other purposes except drinking.

The demand for water is continuously increasing agricultural production and its ever-
increasing demand in industry. Therefore waste water reclamation and reusing the water is an
urgent need especially in drought areas. Purpose of this report is to develop irrigation
management plan that meets standards acceptable by the CPCB.

On the request of management of Al-Dua Food Processing Pvt. Ltd. 31tuatcd in Aligarh .
A visit of the unit was undertaken by the team of CSAU, Kanpur on 28" October for
investigations, inspection and collection of data. Also for the assessment of utilization of treated
waste water, for creating and inspecting an efficient irrigation plan .

Observations of the slaughterhouse waste water treatment plant workmg verlf cation and
other conditions, particularly with respect to waste water treatment plant, water uses and quantlty
of waste water discharge. Thus our observation based on data information provided by

~=slaughterhouse. The figures of water discharge and usage have been estimated subject to
correctness/authenticity of the data submitted by slaughterhouse. So the precise comments can

only be confirmed by the slaughterhouse.
(Annexure-1)

Composition of Team:

1 [Dr. Y.K Smgh * & Assxstant Professor Deparmg'

s 8 it Y %«' Agro;mmy . .; oty B,

2. | Dr. Manoj Mishra ' * | Assistant D1rect_or, Dlrectoratc of
T AT W AR Resedreh :

Slaughter House Officials Present During the Visit

ndey © " ;| General Manager
"4 s | ETP In-charge

- .| Environmental Engineer
General Manager & Agronomist




Observations & Discussion: 1 1 9

Observations of the slaughterhouse waste water treatment plant working veriﬁcatlollnz:;d
alber conditions, particu'n arly with respect to waste water treatment planlt, water yses and q;l . b);
of waste water discharge. Thus our observation based on data mformataon E:chrtJV’lb ‘th 4
slaughterhouse. The figures of water discharge and usage have been estimated s Jts Y
corrccmcssfaulhcnlicity of the data submitted by slaughterhouse. S0 the precise commen
only be confirmed by the slaughterhouse during the period. :

After the visit observations, calculations and generation of reports are carried out on the
basis of inputs provided by the slaughterhouse. The adequacy of the irrigation managemenF plan
is also based on the data provided by the slaughterhouse with respect to area available,
plantation/cropping pattern and record of the land, etc.

Overview of slaughterhouse: .
Al-Dua Food Processing Pvt. Ltd. is working with the present slaughtering licensing
capacity of 2000 Buffaloes and 3000 Sheep/Goat/day.
Incorporated in 2005, Al-Dua Food Processing Pvt. Ltd. processes and exports Frozen

~amftalo meat and chilled sheep/goat meat. The company is owned and managed by Hzji Mohd.

Zaheer, who have extensive experience in the meat-processing business. Its integrated

meat processing plant cum slaughterhouse, is located at Aligarh, Uttar Pradesh. The facility hasa
processing capacity of 380 Metric Tonnes Buffalo Meat and Edible Offals per day (MTPD) and
16 Metric Tonnes Sheep/Goat Meat per day (MTPD), a freezing plant to store the raw and
finished meat and a rendering plant to process offal’s (the entrails and internal organs). The plant
is approved by the Agriculture and Processed Food Export Development Authority (APEDA)
vide plant registration no. APEDA/140. The general slaughtering process is as follows-

P | Receiving of Animal

2 - | Ante Mortem Inspection

[3 . | Lairage

4 | Halal Slaughtering and Bleeding |
5. | Dressing =
6 | Evisceration 5l
7 - | Carcass splitting |
8 . | Carcass Inspection |
9 | Carcass Wash l
10 | Chilling |
11 | Deboning |
12 | Fresh Packing ‘
13 | Freezing |
14 | Cold Storing |
15 | Dispatch %

The waste water treatment plant in slaughterhouse was established and commissioned in

tnli;g:;r 2012 with a total capital investment till date of Rs 12 crore. It has a capacity of 2000
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1

S. No. '/ Partic o ois (g e
1. Duration of slaughtering 300 da);:q_ e,
2. Waste Water gencration/day | 564 m’/day
3.+ | Waste water gencration in a 169273
year :

“No. of average slaughtering days in 2018-19 = 300 days

The ETP is capable enough to treat the effluent by achieving desired norms of UPPCB/CPCE.
The treated effluent drains out through pump and pipeline for using it as irrigation water by
slaughterhouse.

(Annexure-2)

Waste Water Generation

Effluent generation observation is on the basis of information produced by the
slaughterhouse (Annexure-3). However treated effluent generation is about 564 m3/day, while
no. of average slaughtering days in 2018-19 is 300 days. The total waste water generation on the
basis of 300 days in a typical year= 564 m° x 300 days = 169200 m3.The waste water treatment

lant has also been designed to cater the peak generation of waste water 1200 m3/day (as per

UPPCB Water Consent).

Total treated effluent generation = 564 m3/day.

Treated effluent used in recycling and internal uses = 120 m’/day.

Net treated waste water left for irrigation = 444 m*/day.

Total treated effluent generated left for irrigation during the year 444 m’® X 300 days =

133200 m’/year.

(Annexure-3)
Effluent Treatment Plant detail:

Effluent is an out flowing of water or gas from a natural body of water, all from a human
made structures. The meat industry uses large quantities of water. In this process effluents in
slaughterhouse originate from lairage, slaughter and bleeding, dressing, paunch handling,
rendering and processing and cleaning. Efficient disposal of effluent is important because of the
possible pollution of water for the purpose of treatment of effluent. Slaughterhouse has an ETP

—which treats effluent in 3 different stages — Primary, Secondary and Tertiary.

Primary treatment includes Mechanical Screen, holding tanks, Rotary drum Screen,
chemical dozing tanks, DAF, equalization tanks and a primary settling tank. Secondary treatment
includes 2 stage activated sludge based biological treatment and settling tank. Tertiary treatment
includes sand filter and activated carbon filter. Treated effluent is used for irrigation purposes in
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ghterhouse premises, Washing b°12 o

lau
Kamal Technology, and cropping purpose I e Volute Sludge Dewatering Screy, 1 N

cooling towers. Sludge is dewatered by German o N @Q‘i
which is further reused as organic manure. ‘
— For achieving the objectives:-
Eliminate threat of diseases.
Convert the effluent into a readily re-usable resource.

Conservation of water and nutrients. . [ land
Produces a product that can be safely discharged into agricultural land.

The details of ETP of Al Dua Foods are as follows:
1. Screen Chamber- 2.3m x 1.0m x 2.0m

2. Holding Tank- 12.0m x 12.0m x 4.0m
3. Equalization Tank- 12.0m x 12.0m x 4.0m
4. Rotary Drum Screen- 200 m>/hour
S. Primary Clarifier- diameter 14.0m
6. DAF Feed Tank- 10.0 x 10.0 x 4.5
7. German make Volute Sludge Dewatering Screw Press
8. DAF Outlet Tank- 10.0 x 10.0 x 4.5
9. Alum Dosing Tank — diameter 2.0 m
10. Poly Dosing tank — diameter 2.0 m
11. DAF - 200 m*/hr
12. Secondary Clarifier 1- diameter 10.0m
13. Aeration Tank 1% - 36.0m x 17m x 4.50m
14. Secondary Clarifier 2- diameter 13.0m
15. Aeration Tank 2™ — volume 2625m™
16. MGF and ACF - 200 m*/hour
17. Treated Water Tank- diameter 3.0m
18. Sludge Holding Tank- 7.5m x 6.5m x 2.50m
(Annexure-4)
Characteristics of treated effluent:
The characteristics of treated effluent at the outlet of ETP are as follows:-
S. No.'| Particulars « = | Testresults =
1. pH =728 =2
e Color - :
3 TSS 18 =l
4. - L TDS i 240
S “"-'""":COD , % 118
6 TBOD -~ - " 20
T - Temperature :
8. Qil and grease 11.0 .
The above values of treatcd cﬁluent have been derived from the analysis report of the
laboratory AGSS Analytical and Research Lab provided by Al-Dua Food Processing Pvt. Ltd.
‘ (Annexure-5)
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2 %
0% ¢  cPCB_Guidelines:

' x‘ﬂxs per Ministry of Environmem, Forest & climate change recommendation, for the
application of trcated. effluent the requirement varies from soil to soil and crop to crop. The
average effluent requirement varies from 170-225 M3 per hectare per day for irrigation of sandy
loam soils.

Soil Structure | Effluent loading rate (m3/ha/day)
Sandy loam 170-225

Existing arrangement for treatment of effluent generated
During the typical year (2018-19) the slaughterhouse gencrated effluent about 564
==M3/day. The slaughterhouse has full fledged effluent treatment plant to treat the generated
effluent as per norms of CPCB as per data provided by slaughterhouse.

The slaughterhouse has installed primary and secondary effluent treatment on the basis of
quantity of discharge of effluent allowed in water consent of UPPCB and average effluent
generated in 2018-19 was 564 m®*/day.

The primary effluent treatment system has physical and chemical treatment. The
secondary system is based on activated sludge system and acts as a biological treatment for
effluent. The third phase is the filtering phase. The slaughterhouse consists of multi grade filter
and activated carbon filters respectively. As per ETP adequacy report the capacity of the ETP
plant is considered as adequate to handle the generated effluent from the plant at operational
capacity of slaughtering of 2000 Buffaloes and 3000 Sheep/Goat/day.

Area used under plantation & irrigation:
A detailed survey of the area is carried out to find the plantation pattern. It has been
Jscrved that the area of the slaughterhouse used for irrigation is divided into two parts i.e. 6.4
ha under karnal plantation technology and 6.0 ha. under plantation and cropping. As per soil

testing report, the soil of the slaughterhouse (used for irrigation) is Sandy Loam.
(Annexure-6)

Quantity of treated effluent available for land application (m3/day)

%. Average effluent generation/day = 564 m3
% Quantity of treated effluent (used internally and for recycling purposes) = 120 m3/day

% Net treated effluent generation left for irrigation = 444 m3/day _
< Total treated effluent generated during the year available for irrigation is =444 X 300 =
133200 m3.

Command area identified:
The slaughterhouse owns the land area of irrigation. The details are as follows:-

S.No | Location ot % .. | Total available . [ Distance from | Mode of effluent
o S ' " . | landin hectares unit (m) . transport
1 Area under karnal technology 6.4 550 meter PVC PIPE
plantatien
2 Area under plantation and cropping 6.0 120 meter PVC PIPE
S e T NN «12.4 © : 2 F




Physico-chemical properties of soil:
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RS
S.No. | Particular Testing results
1 pH i S
2 EC 130.3

3 Bulk Density 17.5

4. Porosity%

o\ Sand 72

6 Silt 20

7 Clay 8

8 K 315

9. P205 42.5

10 Organic carbon 0.16%

11 Soil Type Sandy Loam

As per soil testing report provided by Aligarh Muslim University (AMU) soils of Al-Dua

Food Processing Pvt. Ltd. are “Sandy Loam” which is used for irrigation purposes.

(Annexure-7)

= Particulars of Water Consumption-

A. Water required for area under karnal plantation technology
Water required for irrigation with 300 Days @ 225 m’/day/ha at an interval of 5 Days.
Treated waste water used 225 m® x 6.4 ha. x 60 cycles = 86400 m’

B. Water l:equir_ed for area under plantation and cropping
Water reqﬁired for irrigation with 300 Days @ 225 m’/day/ha at an interval of 8 Days.
Treated waste water used 225 m3 X 6.0 ha. X 38 cycles = 51300 m’
The total treated waste water used = 86400+51300= 137700 m’

Waste water utilization detail

Location

| Treated waste water as per Area Effluent
i " CPCB protocol & crop inha | used (M)
requirement

Area under Karnal 225 X 60 cycles = 13500 6.4 86400

Technology

Area under plantation & | 225 X 38 cycles = 8550 6.0 51300

cropping : : _ _

AN R

The total 12.4 acres of land availability has been identified. Hence, the quantity of effluent
to be used in identified command area shall be 86400 m3/year for karnal plantation and 51300
m3/year under plantation & cropping. The total utilization of treated effluent will be 137700
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m3/year which is higher as compared to effluent generated 133200 m*/year by the slaughter

house.
So the waste water consumption capacity is more than waste water generation as per

CPCB/UPPCB norms.
(Annexure-8)

The Karnal teClmolngy & its performance:
In this method of plantation, trees are grown on ridges and treated effluent is disposed off

in furrows. The amount of the effluents to be disposed off depends on the age, type of plants,

climatic conditions, soil texture and quality of effluent. It is possible to dispose off treated

effluent through this technique.

This technique utilizes the entire biomass as living filter for supplying nutrients to the soil
“and plant. Irrigation renovates the effluent for atmospheric recharge and ground storage. Further
as forest plants are used for fuel, wood, timber or pulp there is no chance of pathogens, heavy
metals and organic compounds to enter into the human food chain system.

Though most of the plants are suitable for utilizing the effluents, yet those tree species which are

fast growing can transpire high amounts of water and are able to withstand high moisture

content. The root environments of these plants are most suitable for such purposes. Eucalyptus
has the capacity to transpire large amounts of treated effluent and remains active throughout the
year. )

Eucalyptus tree leaves and leaf oils have medicinal properties and saps can be used as
adhesive resins. Bark wood has been used for making vessels, tools and weapons such as spears
and clubs. The eucalyptus tree’s root spread horizontally near the surface of the soil &
eucalyptus species have been used for draining water logged areas. Laboratory studies showed
that eucalyptus oil contains substances that kill bacteria. It also may kill some viruses and fungi.

=Eucalyptus oil also acts as an expectorant.

This system generates gross returns from the sale of fuel wood. The sludge accumulating in

the furrows along with the decaying forest litter can be exploited as an additional source of
revenue. This technology does not require highly skilled personnel and restoring environment to
generate biomass for improving organic carbon, better production, productivity and fertility of
soil. Al-Dua Food Processing Pvt. Ltd. adopted the karnal technology in 6.4 ha of its land and
planted eucalyptus in this area, which gives fuel wood, as well as for financial gain.
Plantation done by Al-Dua Food Processing Pvt. Ltd. is not only economically beneficial but
also helps in maintaining healthy environment for plants as well as human beings. Under karnal
technology the remains of sludge in trenches is mixed with animal excreta and defoliated leaves
which improves organic carbon in the soil after decomposition. It not only improves soil health
but also the micro climatic conditions. -

Therefore it is primarily seen that the performance of karnal technology is feasible for
treated effluent consumption, financial gain by selling wood products, improving soil health and

*ficro climatic conditions.
(Annexure-9)

Work force deployed for irrigation management plan
Al-Dua Food Processing Pvt. Ltd. has deployed manpower in the handling of Irrigation

Management plan :

-



FOver Superyision ‘M. Shashika General Manager cum Agronomist
Supervisor |- % Mr, Osama Nonar #

Mr. Osama Noma M. Tech (Environmental Engineering)
ISkill_ed labor name Mr‘l{as-ai-d . | Gadener
5 Mr Vijay Gardener

(Annexure-10)

Waste water application scheme:
For transmission of treated waste water

pipeline with 10 outlets along with kachha irrigation

Al-Dua Food Processing Pvi. Ltd. has 550 meter

channels.
- (Annexure-11)

Conclusion

v Proposed treated cffluent irrigation management pla

Ltd. is based on data provided by slaughterhouse.
¢ The imrigation management plan i to be carried out for karnal plantation technology and

~ under plantation and cropping.

¢ As per undertaking provided by the Al Dua Food Processing Pvt. Ltd. the gencrated
weated effluent shall be utilized for irrigation purposes on ly. (Annexure -12)

« Karnal plantation technology helps in improving physical, chemical and biological

propeities of the soil.

Fuel wood and plantation are also a

This report is made on the basis of data provided by slaugh

used as a legal document.

Suggestions

1) This irrigation management
" Food Processing Pvt. Ltd is adopting kamal technology. =

2) Technical expertise is required for carrying out the karnal technology.

3) Trrigation management plan should be revised at least in évery 3 years by an expert

institute.

4) Lagoon should be as pec norms of CPCB.
. Manoj Mishra

N2

n of Al-Dua Food Processing Pvi.

source of financial gain to the slaughterhouse.
ter house. It should not be
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U.P. Pollution Control Board

CONSENT ORDER
Ref No. -
66641/UPPCB/Aligarh(Upp i RS 000V
LIGARH/2019 garh(UPPCBRO)/CTO/water/A
To,

Shri MOHD ZAHEER
M/s AL DUA FOOD PROCESSING PVT LTD

VILLAGE- AMARPUR KONDLA,TEHSEEL COLE, MATHURA BYE-PASS ROAD,
ALIGARH,ALIGARH,202001

ALIGARH

Sub:  Consent under Section 25/26 of The Water (Prevention and control of Pollution) Act, 1974
—~— (as amended) for discharge of effluent to M/s. AL DUA FOOD PROCESSING PVT LTD

Reference Application No :6004239 Dated :02/01/2020

l. For disposal of effluent into water body or drain or land under The Water (Prevention and control of

Pollution) Act,1974 as amended (here in after referred as the act ) M/s. AL DUA FOOD
PROCESSING PVT LTD is hereby authorized by the board for discharge of their industrial effluent
generated through ETP for irrigation/river through drain and disposal of domestic effluent through
septic tant/soak pit subject to general and special conditions mentioned in the annexure ,in refrence
to their foresaid application .
2! This consent is valid for the period from 01/01/2020 to 31/12/2024

3. In spite of the conditions and provisions mentioned in this consent order UP Pollution Control Board
reserves its right and powers to reconsider/amend any or all conditions under section 27(2) of the
Water (Previntion and Controt of Pollution) Act, 1974 as amended .

This consent is being issued with the permission of competent authority |

k]
For and on behalf of U.P. Pollution Control Board
Ram Kumar = e
Slngh D*;cwmlmliﬁﬂ
Chief Environment Officer,
Circle-4
Enclosed : As above

(condition of consent);

Copy to:  Regional Officer, U.P. Pollution Control Board, Aligarh. Ram Kuﬁw e g

i Date: 2020.01 02
Singh 152611 +0530
Chief Environment Officer,

Circle-4



U.P. POLLUTION CONTROL BOARD, LUCKNOW 1 2 7

—

to Consent issued to M/s. AL DUA FOOD PROCESSING PVT LTD vide
Annexure =

Dated : 02/01/2020

Consent Order No. 6004239/ Water
CONDITIONS OF CONSENT

i - ity Froz at- T/Day
L s st o " sl m: slaughtering capacity Frozen Meat- 350 M
l. This consent is valid for the approved m,nxlmu:ir; ?1lr::;gsrhz‘r”;|{%jmﬂ 3000 Nambers per day.

/ Slaughtering of Buffaloes- 2000 Numbers/D . .
o N and quantity mentioned above. Industry shall obtain prior

» consent is valid only for products sl i
:‘;}::L‘I:ET};‘;}OTI‘; \matking g’ny modification in product/ process /fuel/ plant Machinery fadiing witich
consent would be deemed void.

g “REVISED COMPREHENSIVE INDUSTRY

it should follow the various provisions of ) | :
" Sgc“l?;}ig}:;}l ONOSLAUGHTER HOI:JSES" issued by Central pollution Control Board in October

2017. ‘ .
4. The slaughter house will follow the various provisions of rules and regulations as mentioned in the

Compendium of Indian Standards on Slaughter House”,
. The slaughtering of the cow & its progeny is not permitted under any circumstances.
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8. The quantity of maximum daily effluent discharge should not be more than the following

Effluent Discharge Details
S.No Kind of Effulant Maximum daily Treatment facility and
discharge,KLfday discharge point
L 1 Domestic Septic Tank & Soak Septic Tank
Pit
fie i 2 Industrial Karnal Technology ETP

9. Arrangement should be made for collection of water used in process and domestic effluent
separately in closed water supply system. The treated domestic and industrial effluent if discharged
outside the premises, if meets at the end of final discharge point, arrangement should be made for
mcasurement of effluent and for collecting its sample. Except the effluent informed in the
application for consent no other effluent should enter in the said arrangements for collection of
effluent. It should also be ensured that domestic effluent should not be discharged in storm water

drain,

9a) The domestic effluent should be treated in treatment plant so that the should be in conformity with
the following norms dated treated effluent .

Domestic Effulant
Parameter Standard
Quantity of Discharge 12.0 KLD

9(b) The industrial effluent should p i
t ; tres t .
contbrmmg et v :I:O re ;t.ea'i in treatment plant so that the treated effluent should be in




10.

11.

12.

13.

14.

15.

16.

17.

18.

19.

Industrial Effulant 1
S.No Parameter Standard
1 Quantity of Discharge 1200.0 KLD
2 Total Suspended Solids 50 mg/L
i BOD 30 mg/L
COD 250 mg/L
5 Oil & Grease 10 mg/L
Effluent

i g:fp?]rated in all the processes, bleed water, cooling effluent and the effluent generated from
g oor and equipments etc should be treated before its disposal with treated industrial

;:{fﬂluent 50 that it should be according to the norms prescribed under The Environment (Protection)
ules, 1986 or otherwise mandatory.

The method for collecting industrial and domestic effluent and its analysis should be as per legal

Indian standards and its subsequent amendments/ standards prescribed under the Environment
(Protection) Act, 1986.

The industry will have to ensure compliance of the permission from the CGWA before ground water

extraction and it will be the responsibility of the industry to comply with the various conditions of
the permission taken.

'{l;géndustry shall submit Environmental Statement in prescribed form V rule no.14 of E.P Rules

The industry shall comply with various provisions of Air (Prevention and Control of Pollution) Act

1981 as amended, Water (Prevention and Control of Pollution) Act 1974 as amended and all other
applicable rules notified under E.P. Act 1986.

Minimum 33% of the land on which unit is established will be covered and properly maintained by
the plantation of tall trees of suitable species as per the guidelines set up by the Board vide its Office
Order no.H-16405/220/2018/02 dt. 16/02/2018. The copy of this guideline is available at URL
http://www.uppcb.com/pdf/Green-Belt-Guidle_160218.pdf.

The industry will ensure the continuous and uninterrupted data supply from the OCEEMS to the
CPCB and SPCB.

Flow meter to be installed in all water abstraction points and usage of fresh water to be minimized.
The unit will ensure facility to transmit data to CPCB server and submit a regular calibration
certificate of Electro Magnetic Flow meter to the Board.

If closure order is issued by CPCB or UPPCB against the unit, then CTO issued earlier will remain
suspended during the closure period and after ensuring the compliance and after revocation of
closure order, the CTO will automatically be effective with additional conditions mentioned in the
closure revocation order.

Industry shall abide by the directions given by Hon'ble Court, Central Pollution Control Board and
UPPCB for protection and safe guard of environment from time to time.

-==  Specific Conditions:
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oes- 2000 Numbers/Days ang 1 2

- - 1 . l
1. The unit is permitted for the maximum Slaughtering of S 350 MT/Day and related by

Sheep/Goat- 3000 Numbers/day for the production of Frozen Meat-
product i.e. tallow- 60 MT/Day. - : i ¢ j

2. The unit shall main?a in Su-icty supervision upon fluctuations in operating parameters w.r.t. each
treatment unit of the E T p.

3.Industry shall epsyre proper operation and maintenance 0

norms. for different 54
arameters, !
- 4 Ity gher instar;l standards flow meter for measurement of discharged effluent for irrigation

f existing ETP to achieve the applicable

purpose, [ i
5. Industry shall implement the provision of salt recovery for the reduction of TDS as per the -
Buideline of the CPCB. j

6. Industry shall not use any storm water drain for the conveyance of industrial waste, rather storm
Water drain and industrial drain shall be kept separate. . ;
7. ’“g‘““‘? shall submit the renc\\?::l NOC (l;f C([E‘WA within 06 Months with the compliance report of
conditions imposed by the CGWA.
8. The industry will cr?sure the continuous and uninterrupted data supply from OCEEMS to the SPCB
and CPCB server and the calibration certificate of OCEMS installed shall be submitted to state board
al a interval of 03 Month. )
9.Industry will install CP PTZ Rotational Cameras on acration tank, inlet and outlet points of ETP. _
The different unit of ETP shall be maintained and operated with required parameter such as MLSS in
acration | and aeration 2. 3
10. Unit shall submit the data and the technical detail for the reuse of treated effluent, if any in the
industrial activity within 03 month.
!]'L Unit sl;(hall find out scope to develop its breading and cattle rearin g center for the production of
1ve stocks.
12. The industry shall establish lined holding tank for 15 days of treated effluent to hold the effluent
during heavy rain fall within 03 Month.

<= 13.The solid waste generated from the industry shall be disposed off through proper scientific
system, so as it could not affect the surrounding environment as well as ground water quality.
14.The ETP installed in the factory shall be maintained and operated in such a manner that treated
effluent always confirms to the standard laid down by the Board.
15. Industry shall develop a equipped laboratory with competent staff of environment to monitor the
air, water and ground water quality in surrounding area with monitoring of air and water pollution
control system within 06 Month.
16. The unit shall also explore treated effluent Re-cycle. This step shall in turn reduce hydraulic
loading of effluent discharge as well as shall eliminate extraneous treated effluent discharge
possibility elsewhere.
17. Industry shall submit time bound proposal of STP within 03 Month with timeline of erection.
18.Industry shall develop a-lined lagoon of 15 days holding for non confirming effluent.
19.Industry shall follow the charter of slaughter house issued by CPCB.
20. Industry shall strictly comply the 24 Point compendium issued by the Urban Development
Department, Govt. of U.P.
21.Industry shall comply with various provisions E.P. Act 1986.
22.The unit shall submit the audited balance sheet for the current year and the details of fees
deposited during last three years within a month.
23.Industry shall comply the provision of PWM Rule, 2016.
24 Industry shall comply the provision of SWM Rule, 2016.

——  25.Industry shall comply the provision of HW Rule, 2016. ) )
26. Industry shall submit the adequacy report of the existing ETP for the install capacity by CLRI,
Chennai within 03 Month. ) I
27.The unit shall obtain prior consents in the event of any addition or alteration of existing effluent
treatment or discharge mode or any addition or alteration of new emission generation sources such as
- Boiler/Furnace/Heaters/D.G. sets in accordance with section 25/26 of Water Act 1974 & section
21/22 of Air Act 1981 (as amended respectively). J w
28. Without prior consent industry shall not add, alter and diversify existing system of plant and
machinery in the industry.
29. Industry shall only operate dry rendering plant. B _
30.1t will be mandatory to comply the order/direction/instruction issued by Hon'ble Supreme
Court/NGT/CPCB/SPCB by the unit. ) )
31. This order shall remain suspended if closure order passed by CPCB/SPCB for the operation of
slaughter house till closure order is revoked by the competent authority. .
32. Unit shall strengthen the existing green belt upto the required level of the acquired land as per

NOC of UPPCB.
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Industry shall properly ensure the parkin of lj . ; _ o T
the m:)?:emen]: c],{ general public. & OFlive stock carricr, so that no congestion takes p

33. Industry shall ensure proper arrangement for man _ : ;

o laoration of local administration of Aligarh, " ' 4<cident and sudden fire with the
34. Industry is directed to comply the order passed by Hon'b| NGT, New ; 10 ;
OA No- 348/2017 strictly, passed by Hon'ble NGT, New Delhi dated 26.09.2019 in

nﬁﬁtﬁ the permission of competent authority ,

i MM”*"-"‘B“&,
Circles




U.P. Pollution Control Board 1 3 1

CONSENT ORDER

Ref No. - y
66333/UPPCB/Aligarh(UPPCBRO)Y/CTO/air/ALIGARH/2019 ik

To .

Shri MOHD ZAHEER
M/s AL DUA FOOD PROCESSING PVT LTD
VILLAGE- AMARPUR KONDLA, TEHSEEL COLE, MATHURA BYE-PASS ROAD,

ALIGARH.ALIGARH.202001

ALIGARH

Consent under section 21/22 of the Air (Prevention and control of Pollution) Act, 1981 (as amended)

Sub :
to M/s. AL DUA FOOD PROCESSING PVT LTD
Reference Application No. 5984221 , : Dated : 02/01/2020
1. With reference to the application for consent for emission of air pollutants from the plant of M's AL
DUA FOOD PROCESSING PVT LTD. under Air Act 1981. It is being authorised for said
emissions. as per the standards, in environment, by the Board as per enclosed conditions .
2 This consent is valid for the period from 01/01 /2020 to 31/12/2024 .
3 Inspite of the conditions and provisions mentioned in this consent order UP Pollution Control Board

reserves its right and powers to reconsider/amend any or all conditions under section 21 (6) of the
Air (Previntion and Controt of Pollution) Act, 1981 as amended.

This consent is being issued with the permission of competent authority .

For and on behalf of U.P. Pollution Control Board
Ram Kumar e

Date: 202001 02 1 k3eiS

Sinln_;lb L e
Chief Environment Officer,
Circle-4

Enclosed : As above

(condition of consent):

Copy to:  Regional Officer, U.P. Pollution Control Board, Aligarh.

Digitally sgired by Ram

Ram Kumar s sngn

Singh L pien

Chief Environment Officer,
Circle-4
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U.P. Pollution Control Board

Dated : 02/01/2020
CONDITIONS OF CONSENT

'l'his consent is valid for the approved maximum slaughtering capacity Frozen Meat- 350 MT/Day
by Slaughtering of Buffaloes- 2000 Numbers/Day and Sheep/Goat- 2000 Numbers Buffalos per day.
This consent is valid only for products and quantity mentioned above. Industry shall obtain prior
approval before making any modification in product/ process /fuel/ plant machinery failing which
consent would be deemed void.
The unit should follow the various provisions of “REVISED COMPREHENSIVE INDUSTR Y
DOCUMENT ON SLAUGHTER HOUSES” issued by Central pollution Control Board in October
2017. i '

The slaughtering of the cow & its progeny is not permitted under any circumstances.

The slaughter house will follow the various provisions of rules and regulations as mentioned in the
“Compendium of Indian Standards on Slaughter House™.

The maximum rate of emission of flue gas should not be more than the emission norms for the
stacks.

Air Pollution Source Details.

| Air Pollution Source Details .
f S.No Air Polution | Type of Fuel Stack No. Parameters | Height |
; Source | |
1 Boiler- 6.0 Rice 1 Particulate |As per norms. -I
TPHx2 Husk/Wood/D Matter |
unk |
| 2 D.G. Set- Diesel 2 Sulphur | As per norms. |
1 500.0 KVA Dioxide |
« S D.G. Set- . Diesel 3 Sulphur  |As per norms. |
f 1010.0 Dioxide
| KVAx4
I'he emissions by various stacks into the environment should be as per the norms of the Board .
1 Emission Quality Details Detail |
S.No Stack No Parameter Standard
! 1 1 Particulate Matter As per norms.
] 2 2 Sulphur Dioxide As per norms. |
3 3 Sulphur Dioxide As per norms.

1he industry should be operated in such a manner that it does not adversely affect the environment
and the solid waste generated such as ash etc. is disposed in eco friendly manner .

Any source of emission other than that mentioned in the Air consent seeking application will not be
permitted by the Board .

The industry should ensure the operation of the air pollution control system (APCS) in such a
manner that the air emission confirms with the standards prescribed under the E.P Act 1986 as
amended.

The industry shall submit Environmental Statement in prescribed format as per rule no. 14 as per E.P
Rules 1986 . ;

The industry shall abide by orders / directions issted by Hon’ble Supreme court Hon'ble High
Court, Honble National Green tribunal, Central Pollution Control Board and U.P Pollution Control
Board for protection and safe guard of environment from time (o time .

Industry shall submit monthly monitoring reports of al] stacks and ambient air quality from a
certified / approved laboratory under E.P, Act 1986

The industry shall comply with various provisions of Air (Prevention and Control of Pollution) Act
1981 as amended, Water (Prevention and Control of Pollution) Act 1974 as amended and all other
applicable rules notified under E.P. Act 1986.
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The unit shall submit audit

¢ lited balance sheet for the curr
during last three years witl

hin a month failing which co

ent year and the details of fees deposited
The use of Pet coke and Furnace oil

nsent would be deemed void.

; as a fuel in the factory is restricted in compliance of the Hon'ble
Supreme court order . -

I"hc_#qd:{str); will use minimum 20% Bio Briquette as fuel in the Boiler depending upon its
avatlability .

The industry shall obtain prior consents in the event of any addition of new emission generation
sources such as- Boiler/ I

3 ] urnace/ Heaters/ D.G. Sets or alteration of existing emission sources in
accordance with section- 21/22 of air Act 1981 (as amended res

spectively).
Minimum 33% of the land on which industry is established will be covered and properly maintained
by the plantation of ta

; Il trees of suitable species as per the guidelines set up by the Board vide its
Office Order no.H-16405/220/2018/02 dt. 16/02/2018. The copy of this guideline is available at

URL http://www. uppch. com /pdf/Green-Belt-Guidle 1602 18.pdf .

If closure order is issued by CPCB or UPPCB against the unit, then CTO issued earlier will remain
suspended during the closure period and after ensuring the compliance and after revocation of

closure order, the CTO will automatically be effective with additional conditions mentioned in the
closure revocation order .

Industry shall abide by the directions given by Hon'ble Court, Central Pollution Control Board a-d
UPPCB for protection and safe guard of environment from time to time .

Specific Conditions:

| .Industry shall maintain and operate multi cyclone dust collector to comply the standard appl:

ticaltic
for air pollution with all boilers.
2.Industry shall submit calibration certificate of OCEMS installed at stacks at every 03 month dore
by competent agency.
3.Industry shall submit the stack monitoring report of stack at every 06 Month done by zpprovead
laboratory.

4.Industry shall submit the detail of ash disposal system adopted within 01 Month ensuring safe
disposal of ash, so that public nuisance could not take place.

5.Industry shall maintain and operate bio filters attached with rendering plant to control the adour
6.Industry shall only operate dry rendering plant.

7.Industry shall maintain proper arrangement for suppression and control of air pollution generated
due to sudden leakage of ammonia gas.

8.Industry shall maintain the ambient noise and air conditions in the premise.
9.This consent order shall automatically become invalid on issuance of Closure Order by

CPCB/UPPCB and further on revoking of closure order, the consent order shall become valid
10.Industry shall dispose ash in a safe manner as per SWM Rule, 2016.

I'l.Industry shall submit the compliance of 24 Point compendium at every 03 Month. Ind ustry shall
not disposed any solid waste along any road. .

12 Industry shall strengthen the existing green belt in coming monsoon and report accordingly.
13.Industry shall comply the provision of PWM Rule, 2016 regarding Extended Producer
Responsibility.

14.Industry shall make all possible provision to control the odour pollution.

15.Industry shall make pucca arrangement for fire fighting and sudden accident with the
collaboration of local administration,

Issued with the permission of competent authority .

For and on behalf of U,.P, Pollution Control Board .

Uigitadly signed by Ram Kumar
Ram Kumar Skiah "
Sil"‘l h Date 202001.02 13:55:4)

Chief Environment Officer,
Circle-4
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"""!,‘L UTTAR PRADESH POLLUTION CONTROL BOARD

J-1, Gyan Sarovar Colony, Ramghat Road, Aligarh

e e
TEST REPORT; WASTE WATER LABORATORY

Ref No: 214391 83/Aligarh/2023

Date:09/06/2023
1- Name of Industry: AL DUA FOOD PROCESSING PVTLTD

2- Address of Industry: VILLAGE.- A
ALIGARH,ALIGARH.ZUZOOI

3- District; Aligarh

4-

MARPUR KONDLA,TEHSEEL COLE, MATHURA BYE-PASS ROAD

Description about sampling point: INLET OF ETp

5- Type of Sample {Graha’Compnsilw‘lnlegrn(ud)z Grab

6- Sample Collected By: MR Y.N. MISHRA, (CPCB),
PRASAD,(J.E.)

7- Colour and Odour: REDDISH UNPLESANT

8- Quantity and Packing: | LTR JERICAN

9- Date of Sample Collection: 31/05/2023

10- Analyis Indented by: RO Aligarh

11- Date of sample receipt in Lab: 31/05/2023

DR JP SINGH (R O ) & AJAY KUMAR(AEE), UPENDRA

Parameter/Method Name Unit Results Standard Detection
Range

pH.4500 H B Electronic method - 7.6 02-12
Suspended Solids , 2540 D Total mg/l 1892 10-20000 mg1

Suspended Solids dried at 103-105 0C

BOD, 3 day 27 OC IS 3025 ( Part 44): mg/l 620 1.0 -50000 mg1

1993 Bio
COD, 5220 B Open Reflux Method mg/l 1610 5.0 -100000 mg/l
Reference- (1)General Standards for discharge of envieronment Pollutants are as pert-A Effluent(Schedule-V1). The enive t {Protection) Rules. 1986 source:

www.cpch.nic.in/GeneralStandards.pdf. Besides these standards refer EPA standards for specific purpose

Remark: NA
Analysed by-
[Dhiresh Kumar (JRF)]

Authorized b
JAI PAL il Digitally signed
Date 20130608 JAIPAL /5 pa s
SINGH 133043 40530 Date: 2023.06.09
DrJ P SINGH (RO) SINGH 13:51:06 +0530'
Regional Officer
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REGIONAL LABORATORY ALIGARH
UTTA

J-1, Gyan Sarovar Colony, Ramghat Road, Aligarh

TEST REPORT: WASTE WATER LABORA TORY
Ref No: 21439]93!Aligarhf!023
1- Name of Industry: AL DUA FOOD p
2- Address of Industry: ViLLAG
ALIGARH.ALlGARH.ZUE{I{H
3- District: Aligarh

ROCESSING pvT LTD

4- Description about sampling point: FINAL OUTLET OF ETP
5- Typeof Sample (Grab/Composite/t ntegrated): Grab

6- Sample Collected By:
PRASAD,(JE)

7- Colour and Odour: COLOURLESS NO SPECIFIC
8- Quantity and Packing: | LTR JERICAN

9- Date of Sample Collection: 31/05/2023

10- Analyis Indented by: RO Aligarh

11- Date of sample receiptin Lab: 31/05/2023

R PRADESH POLLUTION CONTROL BOARD

135

Date:09/06/2023

E- AMARPUR KONDLA, TEHSEFL COLF, MATHURA BYE-PASS ROAD,

MR Y.N. MISHRA, (CPCB), DRIPSINGH (R O ) & AJAY KUMARIAEE), UPENDRA

Parameter/Method Name Unit Results Standard Detection
I Ranoe

pH.4500 H B Electronic method - 73 6.5-8.5 e |
Suspended Solids , 2540 D Total mg/l 40 50 10-20000 mg 1

Suspended Solids dried at 103-105 0C

BOD, 3 day 27 0C IS 3025 ( Part 44); mg/l 26 30 1.0 -50000 mg |

1993 Bio
COD, 5220 B Open Reflux Method mg/l 242 250 3.0 -100000 ma!

Reference- (1)General Standards for discharge of envieronment Pollutants are as pert-A Effluent(Schedule-VI) The eniveronment (Protection) Rules 1986 e

www.cpch.nic.in/GeneralStandards.pdf. Besides these standard refer EPA standards for specific purpose
Remark: NA

Analysed by-
[Dhiresh Kumar (JRF)]

Authorized b
JMPAL ‘,‘:;';..“'L‘"‘“
SINGH Tmm:' JAI PAL
Dr J P SINGH (RO) SINGH

Duptady sqrea o
T PAL i
Dase. 3230009
RES SRR

Regional Officer
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__“"}..-""#I UTTAR PRADESH POLLUTION CONTROL BOARD
R J-1, Gyan Sarovar Colony, Ramghat Road, Aligarh

TEST REPORT: WASTE WATER LABORATORY

Ref No: 21439171/Aligarh/2023 Date:09/06/2023

1- Name of Industry: AL DUA FOOD PROCESSING PVT LTD

2. Address of Industry: VILLAGE- AMARPUR KONDLA,TEHSEEL COLE, MATHURA BYE-PASS ROAD,
ALIGARH,ALIGARH,202001

3- District: Aligarh

4- Description about sampling point: KARNAL TERCHNOLOGY

5- Type of Sample (Grab/Composite/Integrated): Grab

6- Sample Collected By: MR Y.N. MISHRA, (CPCB), DR J P SINGH ( R O ) RO & AIAY KUMAR(AEE), UPENDRA
PRASAD,(J.E) A EE, JE

7. Colour and Odour: COLOURLESS NO SPECIFIC

8- Quantity and Packing: | LTR JERICAN

9. Date of Sample Collection: 31/05/2023

10- Analyis Indented by: RO Aligarh

11- Date of sample receipt in Lab: 31/05/2023

Parameter/Method Name Unit Results Standard Detection
Range
pH.4500 H B Electronic method - 7.4 6.5-8.5 02-12
Suspended Solids , 2540 D Total mg/l 48 50 10-20000 mg1
Suspended Solids dried at 103-105 0C
BOD., 3 day 27 0C IS 3025 ( Part 44): mg/l 28 30 1.0 -50000 mg1
1993 Bio |
COD, 5220 B Open Reflux Method mg/l 246 250 5.0 -100000 mg/l |

Reference- (1)General Standards for discharge of envieronment Pollutants are as pert-A Effluent(Schedule-VI1).The eniveronment (Protection) Rules. 1986 source:
wwAcpchnic,infGeneralStaudards.pdﬁ Besides these standards,refer EPA standards for specific purpose ¥

Remark: NA
Analysed by-
[Dhiresh Kumar (JRF)]

JAI Mhﬂrmmbr u

PAL SINGH
SINGH = Daese '
DrJP SIN‘EE&%} JAIPAL o™

SINGH Wediae

Regional Officer
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= REGIONAL LABORATORY ALIGARH 1 37
}‘:"’{‘ UTTAR PRADESH POLLUTION CONTROL BOARD
G J-1, Gyan Sarovar Colony, Ramghat Road, Aligarh

TEST REPORT: WASTE WATER LABORATORY

Ref No: 21439151/Aligarh/2023

1- Name of Industry: AL DUA FOOD PROCESSING PVT LTD
3. Address of Industry: VILLAGE- AMARPUR KONDLA,TEHSEEL COLE, MATHURA BYE-PASS ROAD,
ALIGARH,ALIGARH,202001

3- District: Aligarh

4- Description about sampling point: AERATION TANK -1

5- Type of Sample (Gran’Composite!lntegmted): Grab

6. Sample Collected By: MR Y.N. MISHRA, (CPCB), DR J P SINGH (R 0 ) & AJAY KUMAR(AEE), UPENDRA
PRASAD,(J.E.)

7. Colour and Odour: REDDISH UNPLESANT

8- Quantity and Packing: | LTR JERICAN

9. Date of Sample Collection: 31/05/2023

10- Analyis Indented by: RO Aligarh

11- Date of sample receipt in Lab: 31/05/2023

Date: 12/06/2023

Parameter/Method Name Unit Results Standard Detection
Range
MLSS, 2540D dried at 103-105'C as mg/l 3860 10-20000
method prescribed by CPCB

Reference- (1)General Standards for discharge of envieronment Pollutants are as pert-A Effluent(Schedule-VI). The eniveronment (Protection) Rules, 1986 source:
www.cpcb.nic.in/GeneralStandards.pdf. Besides these standards,refer EPA standards for specific purpose

Remark: NA
Analysed by-
[Dhiresh Kumar (JRF )|

Authorized by
JAIPAL i
SINGH e
Digitally signed
Dr J P SINGH (RO) INPALSNGH ooty

16:40:21 <0537

Regional Officer
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Environmental Audit and Performance
Assessment of Effluent Treatment Plant

For

M/s Al-Dua Food Processing Private Limited
Viil- Amarpur Kondla, Tehseel-Kole
Mathura Bypass Road,
Aligarh, (U.P.) India
Pin Code: 202001

By

CSIR-Central Leather Research Institute
Adyar, Chennai 600 020

August 2019
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Activated Carbon Filter e
ASP Activated Sludge Process i
BOD Biological Oxygen Demand
CLRI Central Leather Research Institute
coD Chemical Oxygen Demand 2. St s o
fus CPCB Central Pollution Control Board .
CSIR Council of Scientific & Industrial Research
ETP Effluent Treatment Plant -
hr Hour
KLD Kilo Litre per Day
LD Liquid Depth
m? Cubic meter
mg/L Milligram per Litre
MGF Multi Grade Filter
SS Suspended Solids
TDS Total Dissolved Solids
TSDF T'reatrnent, Storage and Disposal Facility
TSS

Total Suspended Solids
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1. INTRODUCTION

1.1. Preamble

M/s Al-Dua Food Processing Pvt Ltd, is a slaughterhouse located in Amarpur Kondla village, Kole
Tehsil, Uttar Pradesh, India. It was established in December 2005. The company has been
carrying out out halal slaughtering and is classified under the large slaughterhouse category
based on the number as well as the live weight of animals slaughtered per day. The unit is
consented to slaughter 2000 buffaloes and 3000 ovine animals (sheep/goat) per day. However,
the unit currently (over the last two months) has been processing only 1000 to 1200 buffaloes
per day. The production line for the slaughter of small animals is under renovation. Based on the
type of process used, this company may be classified under semi-mechanized category since it
employs both manual and mechanical means of processing. The company has employed a total
of 438 workers in all divisions. The unit is a 100% EOU and the meat is exported to Vietnam,

Malaysia and many middle-east countries under various trade names.

The unit has approached CSIR-Central Leather research Institute to carry out environmental audit
and performance assessment of the wastewater treatment plant. CSIR-CLRI has entered into a
contract with M/s Al- Dua Food Processing Pvt Ltd.,, Uttar Pradesh, India for providing
consultancy services for undertaking environmental audit an.d assessing the performance of the
wastewater treatment plant of the organization. CSIR-CLRI has carried out the audit and

assessment and this report is the output of the activities carried out.
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The objectives of this consultancy project are as follows.

* To make a field visit (by CSIR-CLRI team) to the company for the collection of complete
information on solid and liquid wastes handling methods
» To suggest better methods for the management of solid and liquid wastes that could

fetch better economic returns to the company and minimize environmental pollution.

B
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1.3. Report structure

~#er this introduction, the report has the following sections:

Section 2: This section provides description of the overall process and then explains each step in

TR s

detail. A detailed explanation on pre-slaughteri'ng' operations, slaughtering, meat processing,

cacking, storage & dispatch, boiler operations, dry rendering etc. is provided in this section.

Section 3: This section explains the quantity of main product (meat) and other by-products

oL

R T W

srocessed by the unit.
Section 4: The origin of wastewater in the slaughtering process, characteristics of raw effluent,

srastewater treatment methods, characteristics of the treated effluent etc. are dealt in this

saction.

Section 5: This section quantifies various solid wastes generated and the management options

sdopted by the company

Section 6: This section deals with the general and specific recommendations offered to the

company by CSIR-CLRI

Section 7: This section includes the concluding remarks of CSIR-CLRI

Iy - T EEED

v
il
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2. PROCESS DESCRIPTION

2.1. Overall Description of the Process

-
{
i

he process adopt "
p pted by M/s Al-Dua food processing Pvt Ltd, may be easily understood from the

process flow diagram shown in Fig. 2.1.
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(70 TZ ] PRODUCTS |
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Fig, 2.1 Overall process flow diagram



After the animals are received in the company, each animal is thoroughly inspected by
experienced veterinary officers. If any animal is found/received dead, they are immediately
handed over to the External Business Operators (EBO) who are registered with Nagar Nigam,
Aligarh and are meant for collection of dead animals. Fit & healthy animals pass through a series
of steps called pre-slaughtering operations before they are slaughtered. Detailed description
about pre-slaughtering operations Is provided in the following section, Qualified animals are

slaughtered by halal method after which the blood is drained out of the carcass and is used to

make blood meal.

The carcass then follows a series of steps called post slaughtering operations the details of which
's described in a separate section. The carcass is washed and the legs are cut. This is followed by
flaying and de-hiding the carcass. The hide is sold to the local tanners on a daily basis. Next step
is the decapitation and inspection of head. Then the sternum is cut followed by evisceration to
remove the offals such as heart, lungs, liver, intestines etc. The edible offals are processed and
sent for packing. The inedible offals are sent to the dry rendering plant. The carcass is then split,
trimmed, weighed, washed, ID marked and chilled at 2-4°C for 24 hrs at a pH less than 6.0. Then
the meat is separated from bones, packed and stored in cold storages and dispatched after metal
detection and pre-dispatch inspection. Bones are sent to dry rendering unit to prepare meat
bone meal (MBM). There are several critical control points (CCP) along the process flow. If the
carcass/meat are suspected (or) found unfit at any CCP, then it is sent to the dry rendering unit.
The description of symbols mentioned in Fig. 2.1 is as follows.

» # Boiler fuel constitutes firewood, dewatered dry dung, rumen indigesta and dewatered

sludge
e w — Refers to the water stream

wwl — Refers to wastewater stream from pre-slaughter operations (lairage, animal

washing etc.)

[ ]

* ww2 — Refers to wastewater stream from post-slaughter washing of the carcass, process

area washing and paunch room
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¢ Ww3 & wwd - Refers 1 WESiswater siream 2rising due to carcass washing and process

area washing

cw — Refers to condensate water from blood meal plant and rendering unit back to boiler.

2.2. Pre-slaughtering operations

The process flow of the pre-slaughtering operations is shown in Fig. 2.2.

| TRUCK ENTRY GATE
\ (BLACK ZONE)

| ANIMAL RECEPTION |

| INSPECTION )

1

ANIMAL WITH PAIN &

RECORDING ANIMAL& ' INJURIES
MARKING SUPPLIER ID

RECORDING ANIMALZ

MARKING SUPPLIER ID
HOLDING PENS |

NTE MORTEM ANTE MORTEM

i UNFIT/SUSPECTED , INSPECTION
INSPECTION el
(ccp1) s
EMERGENCY |
ANIMAL TRANSFER TO SAUSHTER BOOM
LAIRAGE, -——[ PASSED ANIMALS j
FASTING FOR 24 Hrs

REJECTED ANIMALS

| v.0. ossrvaTions | (RETURNEDTO |
SUPPLIERS) !

| ANIMAL WASHING |

TRANSFER OF ANIMAL
TO RESTRAINT BOX
(FOR HALAL
SLAUGHTERING)

¥

Fig. 2.2 Process flow diagram of pre-slaughtering operations
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pre-slaughtering operations starts right from the reception of animals via trucks at the truck

entry gate (Black zone). Animals received are thoroughly inspected by experienced veterinary

i
{ officers. Animals with injuries/pain are marked with supplier.IDS and then inspected thoroughly
. (Ante Mortem). Then these animals are sent to emergency slaughter rooms for halal slaughtering
l process. Other qualified animals are marked with the supplier IDs and sent to holding pens where
they are inspected through Ante-mortem process. This step forms the first critical control point

(CCP1) in the process. Fig. 2.3 shows one such Ante-mortem inspection in progress.

PR,

o bl T
- N

L s R . i L R

Fig. 2.3 Photograph of an animal taken to Ante-mortem inspection

e

i

The Unfit animals and the ones suspected with disease are sent back to the suppliers. Fit and
healthy animals are sent to lairages, where they are subjected to fasting for 24 hrs. Animals

qualifying this stage are then washed and transferred to restraining box where halal slaughtering

is carried out.
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2.3. Slaughtering

Halal method of slaughtering

severing the carotid artery, jugular vein and windpipe in a single swipe. M/s Al-Dua food
processing Pvt Ltd. strictly adheres to the halal method of slaughtering animals. Carcass found
unfit from halal point of view is sent to External Business Operators (EBO) who is registered with
Nagar Nigam, Aligarh and is meant for collection of dead animals. After halal slaughtering,

oesophagus ligation is done in order to prevent ruminal contents from coming out and

contaminating the carcass. Then the carcass is hoisted on a rail to collect blood.

'S the one in which the animal's throat is cut by a sharp knife

| fHALAL SLAUGHTERING

OESOPHAGUS
LIGATION

HOISTING ON RAIL J

(BLOOD)
BLOOD COLLECTION

IF CARCASS FOUND
UNFIT FROM HALAL
POINT OF VIEW

EMERGENCY HALAL
SLAUGHTERING

(FOR ANIMALS WITH
PAIN & INJURIES)

EBO

(BLOOD)

| ROOM

3
5

Fig. 2.4 Process flow diagram of slaughtering operations

Blood is drained out of the carcass and is sent to blood meal plant for making dry, inert powder

called as Blood meal. This is rich in protein and can be mixed with meat bone meal (M3M) to

prepare sterilized poultry feed supplement. The process explained above is presented in the form

of a flow chart in Fig 2.4.




7.4. Post slaughtering operations

After the blood is completely drained out, the carcass is washed and the legs are cut. Then the

carcass is hooked and flayed. This is followed by the procedure of tying the bung where the rectal

end of the intestine and the cut end of the oesophagus are tied. The carcass is then de-hided and

fiu

the hide is transferred to hide room. This Is followed by decapitation where head is removed

from the carcass and inspected. This step forms the second critical control point (CCP2) of the

Drocess.

WASHING CARUASS
(AFTER BLEEDING sTOPS)

FORE- LEG

FORE-LEG CUTTING }—{_ LEG ROOM

L__mND-LEG wrine |
[

[ RePLACE GAMBRELBY HOOK |

[i# FLAYING _}

l
[ BUNGTYING |

l s
|_ DEHIDING _J_ﬂ{_ HIDE ROOM |

|

DECAPITATION & HEAD
INSPECTION
[ccra)

[ STERNUMCUTTING ]

REMOVALOF OFFALS
_}_' FOLLOWED BY POST MORTEM
INSPECTION
(ccr2)

] EVISCERATION

| CARCASS SPLTTING | EDIBLE OFFALS PROCESSED |

I INEDIBLE QFFALS SENTTO | +
RENDERING J
REMOVAL OF TAIL KIDNEY
&SPINAL CORD SUSPECTED/REJECTED
CARCASS ]
CARCASS INSPECTION DRY RENDERING '
POSTMORTEM —
|CcP2) APPROVED CARCASS

[ TRMMING & WEIGH NG A
L— ——————————————————————

Fig. 2.5 Process flow diagram of post slaughtering operations
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Then the sternum (breastbone) is cut to remove the paunch (intestine and stomach) first,

followed by the pluck, (trachea, heart, lungs, etc.), and disposing of them separately. The pluck

should be hung on a hook while the paunch should be dropped in a paunch container. Obviously

the stomachs and intestines should not be opened while carcass dressing is in operation as such

mination of the meat. This step also is a critical control point

plit and parts

3 move can easily cause conta
(CCP2) and therefore, a post mortem inspection is carried out. The carcass is then s
Another post mortem inspection of the carcass
d the

such as tail, kidney and spinal cord are removed.
this stage and any suspected carcass is sent to dry rendering unit an
ed in the form of a flow chart in

is carried out at
approved carcass is timmed and weighed. The process is present

Fig 2.5. Photograph of the trimmed and weighed carcass in shown in Fig 2.6.

Fig. 2.6. Photograph of the trimmed and weighed carcass

2.5. Meat processing, packing, storage and dispatch
Fig 2.7 shows the process flow involved in meat processing and subsequent steps. First the
trimmed and weighed carcasses are washed with clean potable water and sometimes under

pressure. Then the carcasses are marked with ID numbers and sent to chilling rooms
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Fig. 2.7 Process flow diagram of meat processing and subsequent operations
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3. The

where they are preserved at 2-4°C for 24 hrs, This step $nrrrs the critical control point no.

split carcasses are sent to deboning and de-glanding unit where bones
2.8 shows the meat being proces

and glands are separated
and different types of meat cuts are made. Fig. sed in the

deboning and deglanding unit. The meat is then weighed, packed fresh, arranged in trays and

sent to freezers.

Fig. 2.8 Meat processing area

Two types of freezers are used by M/s Al-Dua food processing Pvt. Ltd.

1. Blast freezers

2. Plate freezers.
The main aim is to preserve the meat at a very low temperature such that the core reaches -18°C.
Fig 2.9 shows trays of fresh wrapped meat preserved at very low temperatures in a blast freezer.
This step forms the critical control point no. 4. This step is followed by strapping and shrink-
wrapping. Then the meat is subjected to metal detection (critical control point no. 5). Positive
metal detection means that the meat would be sent to dry rendering process. Otherwise the
meat is sent to cold storage and then loaded into refrigerated containers for dispatch after

thorough inspection. Fig. 2.10 and 2.11 shows the photographs of metal detection and cold

storage units respectively.
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Fig. 2.10 Photograph of metal detecting unit

Edible offals after separation and washing are properly packed and stored by a method similar to

meat.
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Fig. 2.11 Photograph of cold storage unit

2.6. Boiler operations

Two boilers of 6 MT capacities each are employed by the company. The boiler utilizes firewood 2s
the main fuel along with dewatered sludge and dewatered —cum- shredded dung & ruminal

vegetable matter as substitute fuels. The steam generated is used for the following purposes.

a) Blood meal plant
b) Dry rendering unit
c¢) Tomake hot water required for washing the carcasses and for cleaning the meat processing
area.
Boiler plant for generating steam is equipped with exhaust stack of 32 m height and multi-cyclone
dust collector. The wood secured from the trees grown following Karnal technology and the dried
rumen wastes are used as fuel feeds and therefore the system is internalized. Modernization of

the boiler plant may be considered taking into account the energy efficiency.

The condensate water from blood meal plant and rendering unit are mixed with the boiler feed

water. The wastewater generated from the washing processes are sent to ETP. This process may

be explained by the flow diagram shown in Fig. 2.12.
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Fig. 2.12 Process flow diagram of operations related to boiler




3. PRODUCTS

3.1 Main products

The main products of M/s Al-Dua food processing Pvt. Ltd. are

a) Boneless meat (In the case of buffalo, bonless meat is exported)

b) Carcass (In the case of sheep/goat, the carcass as such is exported)

c) Offals of buffalo, sheep/goat

When the slaughterhouse plant runs at its full permitted capacity (of 2000 buffaloes & 3000

sheep/goat) the quantities of main products are follows.

Table 3.1 Quantities of main products processed per day (at full capacity)

s.No. PRODUCT QUANTITY (TONS/DAY)
z Boneless buffalo meat 282
2. Buffalo offals 98
3. Sheep/ goat carcass 21-27
4. Sheep/ goat offals 2.25-2.85

Currently (over the last 2 months) the sheep/ goat slaughter line is under renovation. Moreover,

the plant is not running at its full capacity. It processes only about 1000-1200 buffaloes per day.

Therefore, the quantities of main product are as follows.

Table 3.2 Quantities of main products processed per day (currently — [ast 2 months)

S.No. PRODUCT QUANTITY (TONS/DAY)
1. Boneless buffalo meat 141-169.2
2 Buffalo offals 49-58.8
3, Sheep/ goat carcass NIL
4. Sheep/ goat offals TNIL B
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3.2. By-Products

The by products include

The

a) Blood

b) Bones

c) Hides

d) Fat

e) Inedible offals (Intestines, oesophagus etc.)
f) Head

g) Horns

h) Hooves

i) Legs

j) Rumen indigesta, dung
quantities of all these by-products are given in Table 3.3..

Table 3.3 Quantities of by—prdducts processed per day

[ s.No. [ TOTAL BY-PRODUCTS QUANTITY (TONS/DAY) .’

; 1 | Atfull capacity of the plant ' [:'
Buffalo - 520 r
Sheep/goat 21.75-24.3

| 2 J Currently — last 2 months

|l ! Buffalo 260-312

JL ( Sheep/goat ' NIL ‘

Blood is converted into blood meal in the blood meal plant. Blood meal as such can be
used as an organic fertilizer as it is rich in nitrogen. It is one of the highest non-synthetic

sources of nitrogen. It has N = 13.25%, P = 1.0%, K = 0.6%. It is also mixed with meat bone



meal (MBM) to make up for the protein content 3nd the mixture is sold as sterilized
poultry feed supplement in the trade name of Diamond.

* Hides are sold to the local tanners on a daily basis for tanning purposes

* Bones, inedible offals, head, horns, hooves, legs etc. are sent to dry rendering plant to
prepare meat bone meal (MBM) which may be used as a sterilized poultry feed
supplement (or) fertilizer.

e Fat is extracted from the dry rendering unit as tallow. This is sold to soap manufacturing

industries for the manufacture of soap.
e Rumen indigesta and dung are dewatered, shredded and are utilized as fuel supplement

for boilers.

Fig. 3.1 shows the 50 kg packet of poultry feed supplement with the trade name of Digmond.

Fig. 3.1 Sterilized poultry feed supplement prepared by the dry rendering process
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CHAPTER 4
WASTEWATER MANAGEMENT
AND
PERFORMANCE ASSESSMENT OF EFFLUENT TREATMENT PLANT (ETP)

4.1 Wastewater Generation and its Characteristics

4.1.1 Origin of Wastewater
The sources of wastewater from the industry are as follows.

* Urine and wash water from Lairage area

* Water used in washing the chillers, freezers, cold storages and different sections of process
hall

* Liquid waste collected from paunch room and water used in washing the product in different
sections of the slaughter hall

The average water consumption per animal is as follows.

= Buffalo —200-250 L
= Sheep/Goat—40-50L

Therefore, total water requirement for full and current operating capacities is given in Table 4.1.

Table 4.1: Total water requirement from the process

~ S.No. . | WaterRequirem uantity
1. At fun capacity of the plant
Buffalo 400-500
Sheep/goat 120-150
2. Currently — last 2 months s
Buffalo 200-300
Sheep/goat NIL

NOTE: The figures mentioned above are calculated values based o.n per capita water
consumption per animal. However, the total water usage as provided by M/s Al-Dua Food
processing Pvt. Ltd. is 600-800 KL/day and the quantity of wasteWater generated is 500 -700
KL/day (i.e., about 83-88% of the total water used ends up in ETP)
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4.1.2 Characteristics of wastewater

The characteristics of raw wastewater (stream Wwise) are given in Table 4.2.

Table 4.2: Characteristics of raw wastewater

S.NO. STREAM  cop 186  BOD
. Lairég; (me/l)  (mg/t)  (mg/L)
' 1325 1650 186
2. Slaughter 6280 450 226
3. Paunch room 2835 700 221
4. Rendering 1460 2600 226
S Deboning 2792 150 227

42. Wastewater Treatment =~
4.2.1 Effluent Treatment Plant

For the treatment of wastewater, the industry has installed individual Effluent Treatment Plant

(ETP) based on Activate Sludge Process (ASP).

Presently all the waste streams from different unit streams are combined and treated in the
Effluent Treatment Plant (ETP). It was designed and installed to handle the wastewater for
removal of suspended solids (SS), Dissolved Solids (TDS), Biological Oxygen Demand (BOD) and
Chemical Oxygen Demand (COD) in composite wastewater so as to-meet the discharge norms of
pollution control board. The process flow diagram of ETP is illustrated in Fig. 4.1 and dimensional

details of facilities of ETP are given in Table 4.3. The ETP consists of the following units.

= Screening

= Collection/Equalization Tank

*  Flash mixing

*  Primary and secondary clarifier

= Aeration tank | & Il

* Multi Grade Filter (MGF) and Activated Carbon Filter (ACF)
= Sludge holding tanks for wet & dry sludge

= Volute press
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Table 4.3: Details of Effluent Treatment Plant (ETP)

Dnmenslons (in meter)

r
~ S.No. | Existing Treatment Units 1 7 length/ " Depth ]
B i § P Diar::eter  Breadth | (p/swo)

1. __Holdmgtank & 1 120 | a8 1. 40 |
2. | Equalization Tank 1 12.0 120 | 40
3. Flash mixing tank 1 95 | p | 35
i 4. | Primary clarifier tank 1 140 4 , 3.5
5. Aeration Tank - | 1 36.0 17.0 4.5
6. Secondary Clarifier tank - | 1 10.0 . _ 3.5
7. Aeration tank - I 1 360 170 45
8. Secondary C}ari_fier_tgnk -l & ; 1 L ‘_ 35
| 9. Volute press 3 | - -- ; -
10 Sumptank S S $0 1| 35
11.  Air blower | = R 3x 50 HP & 2 %25 Hp g
13 _P_Ef‘or mﬂuenttransfer ___|_______ Bl ok 6x5Hp
13. Pump for sludge removal_ ; [ w o 10x5.0 HP
14  Air blower ; O 2%20 . i
15. | Treated water storage tank | 1 100 | 00 | 35 |

4.2.2 Description of Treatment Process

The process flow diagram for wastewater treatment is shown in Fig. 4.2. First the wastewater
stream is allowed to pass through the bar screens to separate larger solids such as bones, meat
pieces etc., Then the wastewater moves on to the holding tank and then to the rotary drum

screens. In the rotary drum screens, wastewater flows into the drum, where a deflector divides it

: evenly. Influent water passes through the perforated plate, which screens smaller solids from the

flow. A large flight auger carries the waste to the end of fhe drum, where it empties into an
integrated washer/compactor or directly into a dumpster. These waste materials are sent to dry
rendering units. The wastewater then flows in :co the equalization tank. The main function of the
tank is to act as a buffer. To collect the incoming raw effluent that comes at widely fluctuating
rates and position to the rest of the ETP at steady (average) flow rate. After screening out debris,
the wastewater enters the flash-mixing tank where chemicals that encourage coagulation are
added to the wastewater stream. The mixture is agitated quickly and thoroughly in a pr

process
called flash mixing.

|
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Fig. 4.2 Schematic diagram of wastewater treatment process
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| storage tank. The primary, secondary and
tertiary sludge are dewatered using a volute press. The sludge is sent to boiler as a fuel

substitute and the filtrate is sent to equalization tank,

4.3. Management of Treated Wastewater

The treated wastewater is used for

Washing the roads within the slaughterhouse campus and for watering the
garden in the facility

Cultivation of Eucalyptus trees at a facility (for firewood) under KARNAL
TECHNOLGY.

The Karnal Technology involves growing tree on ridges 1m wide and 50cm high, disposing off
the untreated sewage in furrows. The amount of the sewage/ effluents to be disposed off
depends upon the age, type of plants, climatic conditions, soil texture and quality of effluents.
The total discharge of effluent is so regulated that it is consumed within 12-18 hours and there
is no standing water left in the trenches. Through this technique, it is possible to dispose off 0.3
to 1.0 ML of effluent per day per hectare. Though most of the plants are suitable for utilizing
the effluents, yet, those tree species which are fast growing can transpire high amounts of
water and are able to withstand high moisture content in the root environment are most

suitable for such purposes. Eucalyptus is one such species, which has the capacity to transpire

large amounts of water, and remains active throughout the year.

Photographs of some of the wastewater treatment stages are shown in the following Fig. 4.3.

A Report on Environmental Audit and Performance Assessment of ETP at M/s AL-Dua | Pagé 270f 50



Fig. 4.3. Wastewater treatment stages. (a) Solids separation using bar screens. (b) Rotary drum

screens. (¢) Aeration Tank.

dewatering sludge

(d) Secondary clarifier. (e) Treated wastewater. (f) Volute press for
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CSIR-CLRI has assessed the existing ETP based on the data furnished by the Al-Dua personal and

based on the multiple field visits during the month of June 2019 and August 2019. During the

visits of Scientists from CSIR-CLRI, the industry was operational, This performance evaluation of

ETP is studied based on the infrastructure, performance data and analysis of pollution

parameters obtained during the visit of CSIR-CLRI. CSIR-CLRI team visited and collected the

data on ETP; peoples working there were consulted for understanding the process/scheme of

rreatment and for obtaining capacity, dimensional and other detafis related to the performance

svaluation of ETP. The details are given hereunder.

4.4.1 Quality of discharge Effluent

=or evaluating the performance of ETP, the samples were collected from inlet and outlet of ETP

-~ gifferent date and brought to the CSIR-CLRI laboratory (stored at 40C) for analysis of various

=nvironmental parameters.

znalysis were ensured by conducting triplicates.

Table 4.5: Details of Sampling

| S.No Date Sample Code ~ Sample Name
- 27.05.2019 Equalization Tank PAR.AD.O01.IN
2. 27.05.2019 Treated water Tank PAR.AD.01.0T
3. 04.06.2019 Equalization Tank PAR.AD.02.IN
4, 04.06.2019 Treated water Tank PAR.AD.02.0T
5. 17.06.2019 Equalization Tank PAR.AD.O3.IN
6. 17.06.2019 Treated water Tank PAR.AD.03.0T
7. 24.06.2019 Equalization Tank PAR.AD.04.IN
8. 24.06.2019 Treated water Tank PAR.AD.04.0T
9. 30.06.2019 Equalization Tank PAR.AD.OS5.IN
10. 30.06.2019 Treated water Tank . PAR.AD.0S.0T
11. 10.07.2019 Equalization Tank PAR.AD.06.IN
12. 10.07.2019 Treated water Tank PAR.AD.06.0T

The details of sampling are given in Table 4.4. The resuits of
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5.0 SoLD WASTES GENERATED AND MANAGEMENT

5.1 Solid Waste
The following solid wastes could be generated in the slaughterhouse facility.

5.1.1 Dead Animals

There is a possibility for some of the animals to die during the transportation process Any such
animal reaching the facility will be sent to External Business Operators (EBO) who ara registerad
with Nagar Nigam, Aligarh especially for the collection of dead animals. After slaughterirg, if
the carcass is found unfit from halal point of view, then also the animal carcass would be

handed over to ERO.

5.1.2 Inedible Offals

Inedible offals include oesophagus, intestines etc. These wastes are sent to dry rendering

process.

5.1.3 Head, horn and Hooves

riead, horn, hooves etc. are also sent to dry rendering process.
5.1.4 Rumen in-digesta and Dung

Rumen in-digesta constitutes the vegetable wastes, which along with dung are dewatered and

shredded in a shredder and fed to boiler as a substitute fuel.
5.1.4 Bones

Bones, legs are also sent to dry rendering process.

5.1.5 Other animal parts

All other inedible animal parts are also sent to dry rendering process.

L
e
|
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5.1.5 Sludge from ETP

The primary, secondary and tertiary sludge are dewatered using a volute press. The dewatered

sludge (Primary — 6 MT, Secondary- 5 MT and Tertiary — 2 MT) is then sent to boiler as a fuel

substitute.

5.2 Management of_SoIidIWaste,

The above mentioned solid wastes are managed following the flow chart shown in Fig. 5.1.

5.2.1 Dryrendering

About 57% of the total animal weight goes into the waste stream. The above mentioned solid
wastes that are to be treated by dry rendering process are first shredded into small pieces and
then charged into the dry rendering unit. Fig 5.2 shows the meat, bones and other inedible
offals being conveyed by the screw conveyor to the dry rendering unit. In this process, all the
unwanted moisture is eliminated from the wastes without the loss of any nutrient by using a
specially designed cooker. The dry rendering cooker is a horizontal steam jacket equipped with
a2 set of agitators, which keeps.the material in continuous motinh. The steam is applied to the
jacket only and not to the material to be processed, as in wet rendering. The material remains
in the cookers for about 4 to 5 hours, Steam pressure in the cooker jackets usually ranges from
3 to 4 kg/cm? The dry heat transmitted from the steam jacket to the raw material converts the
moisture present in material into steam, which gradually builds up the internal pressure of
cooker. This pressure, combined with agitation, disintegrates the material and breaks down the
fat cell. Dry rendering therefore works on steam pressure developed from the moisture

contained in the raw material itself, and not as in wet rendering, from the pressure created by

injected steam.
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Fig. 5.1. Solid waste management plan



Fig. 5.2. Wastes moved by screw conveyor to dry rendering unit

5.2.2 Others

Blood meal: Blood meal as such can be used as an organic fertilizer as it is rich in nitrogen. 1t is
one of the highest non-synthetic sources of nitrogen. It has N = 13.25%, P = 1.0%, K = 0.6%. It is
3lso mixed with meat bone meal to make up for the protein content and the mixture is sold as

sterilized poultry feed supplement in the trade name of Diamond.



Plastic and glass: Plastic and glass wastes generated in small quantities are sent to recyclers

kitchen waste: Kitchen waste generated in small quantities are sent for decompasting,

*
-
=



6. RECOMMENDATIONS

6.1 Environmental Management =« 01 ¢

6.1.1 General recommendations

a) Thetreated wa ;
stewater is currently used for gardening purpose and for cleaning of roads

I.n .the facility. It shall be ensured that the mechanism of disposal of treated wastewater
IS In congruence with the requirements of the regulatory au’thorities.

b) Itis suggested that the Type | wastes may be used for generation of energy or biogas. It
is understood from the management that the organization had ordered the eguipment
and system for DAF and UASB. After the installation and commissioning, the Type | wastes
would be utilized beneficially, generating biogas. This would engender reduction in EOD
and COD of the wastewater, which eventually would attenuate the organic load in the
influent of the Activated Sludge Process (ASP). This would result in enhancement of the

efficiency of the ASP and final treated wastewater.

6.1.2. Specific recommendations (for solid waste management)
in general, slaughterhouses generate substantial quantities of solid wastes. Waste processing

and disposal methods have to be economical and environmentally acceptable. It needs to be
noted that almost all the solid wastes generated can be processed to obtain various value
added products which have high commercial value. The specific recommendations are provided
hereunder. Once the carcass is separated into soft tissues and bones, the bones are sent to

rendering units. Alternatively, the bone may be utilized for the preparation of animal meal

either as semi moist meal or dry meal. Addition of suitable nutrients will also improve the

nutrition and commercial value of the prepared animal feed.
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a) Bone is a speci :
pecial raw material containing both organic and inorganic constituents
in appreci iti ing i
ppreciable quantities resulting in the preparation of various value-added end
products such as ossein, glue and gelatin.
b)

Bone ash in the form of Hydroxyapatite can be used as bone implants in the

development of bone matrices.

c) Horns and hooves can be used for the extraction of keratin for use in cosmetic
and biomedical applications.

d) The utilized skin removed from the face and skull of the animal can be used in
the extraction of bovine collagen for use as a Biomaterial in regenerative
medicine.

e) Both tail hair and ear lobe hair with their characteristic properties become the
choicest raw material for the manufacture of various types of brushes for paint
industry. .

f) Horns and hooves may be used for the manufacture of a number of useful and

value added products such as buttons, combs, knif‘e.handles, fancy and

decorative articles.
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served through analysis of the wastewater at different
point for 3 specific time span indica

tes that the organization has been conforming to the

discharge requirements as stipulated by the cpcp and UPPCB.




8. ANNEXURE

8.1 Questionnaire provided by CSIR-CLRI

Questionnaire on Solid Waste Management in Slaughter Houses

1. Name & Address of the firm:
2. Date of establishment of the firm:

3. Contact details of the official:

4. Type of slaughter house (based on animal slaughtered): Small / Large

(NOTE: Large animal slaughter house i.e. Cattle and buffalo/
Small animal slaughter house i.e. Goat and sheep)

5. Classification of slaughter house (based on capacity): Small/ Medium/ Large

(NOTE: '
()Based on Number: _
Large: More than 200 large animal (or) more than 1000 small animal per day

Medium: 50 to 200 large animal (or) 300 to 1000 smail animal per day
Small: Less than 50 large animal (or) less than 300 small animal

(Il)Based on weight:
Large - > 70 tons of live weight killed per day
Medium — 15-70 tons of live weight killed perday
Small - < 15 tons of live weight killed per day
6. Average number of animals slaughtered by the unit per day ( Heads per species, Total and
actual capacities):
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8. Total number of workers employed by the unit:

9. Provide process flow diagram of the whole plant (Attach as a separate sheet):
10. Average water consumption per day (preferably unit operation wise):

11. Provide the characteristics of wastewater (preferably stream wise):

12. What is the quantity of wastewater generatgd per day?

13. Provide details about wastewater treatment system with ﬁrocess flow diagram:

14. Provide characteristics of the trea_ted effluent:




15. Production capacity per day (Meat & other products):

Meat

TYPE QUANTITY
(INTONS) |

Offal I Gt e e )

g 4

Blood

Bones

| Fat
Others
(specify)

16. Percentage of meat exported (% exported out of total prnductioni:

17. Solid waste information (per day): -

SOURCE

SOLID WASTE QUANTITY
(IN TONS)

 ANIMAL HOLDING & LAIRAGE
i. Animal Holding area

5

ii. Lairage

"ABATTOIR & MEAT PROCESSING

i Stunning/Bleeding unit =
iv. Hide removal (Hair and Dirt) _‘
V. Evisceration unit :
vi. Offal washing area '.
vii. Carcass dressing _:
viii. De-boning unit i
iX. Dung, Rumen digesta
X. Others B

Xi. o, of solid waste generated per

animal

TBY-PRODUCTS PLANT .
| ETP o
{ i, Primary sludge 1
[ ii. Secondary sludge 1
b2 iii. Tertiary sludge ‘
LABORATORY 1
OFFICE AREA o —|]
OTHERS 1




.._—-_______\—-———.________-___._
A -..__,._____—-____._._.__..__-_.______ —————
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18. What are the Standards o Guidelines followed for handling, storage and transport of
slaughter house by-products?

ung, intestine, solids from

effluent treatment plant are t scientifically according to standard

reated and disposed
guidelines?

20. Is human waste from toilets, showers and lavatories dealt separately from wastewater from
slaughter hall, lairage and other processing wastes?

21. List down the measures taken for processing / disposal of solid wastes and byproducts:

22, Average cost of treatment and disposal of solid wastes per annum:
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23. Are there designated disposal areas for solid and liquid wastes?

24. Does each room have adequate space which allows effective segregation of inedible and

condemned parts?

25. Quantity of skin and hides flayed per day (in numbers / day and in Tons/day):
26. Are salt facilities for curing hides part of the plant? (they shouldn’t):

27. Provide the mechanism/ method of processing blood and the end product:

28. Provide details about characteristics of the solid wastes? Provide details for each type of solid

wastes.

PARAMETER VALUE
% Moisture content
Total solids
Total volatile solids
Organic carbon
Total nitrogen
Phosphorous
Potassium
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29. Whether solid wastes are se

wastes? = (vegetable) and Type-i (animal)

Bregated Separately as Type

30. Mention any by-product which is not utilized and as a

: result ends up in waste stream. Also
mention reasons for not utilizing the same,

31. What type of solid waste treatment method is followed?

Composting/Bio-methan ation/Alkaline hydrolysis/Wet rendering/Dry
rendering/Incinera tion/Others :

(If more than one treatment method is followed, mention the quantity of solid waste going into
each treatment method)

32. Is there an incinerator? How far is it from the slaughterhouse and service facilities (at least 50
m away?)

33. If an animal arrives dead or dies in Lairage, how is it disposed?

34. Is the slaughter house ever modernized? If yes, mention any new solid waste management
techniques adopted?




- gl

8o

3.
—— e e

35. Whether any attempt is made to keep solid wastes away from wastewater streams? If yes,
mention the same.

36. Is the sewage disposal system environmental friendly?

37. Please provide process flow diagram of the solid waste management process (Attach as a
separate sheet):

Signature of the Official/Representative



8.2. Additional questionnaire provided by CSIR-CLRI




(Under Section 14 of the Uttar Pradesh Gro

Registration No.: 202106000567

Name of the Qwner MOHD ZAHEER
Dpesignation Managing Direclor
-8

VILL- AMARPUR KODLA,

Company Address
TEHSIL COLE DIST- ALIGARH

Gt 1 9
VILLAGE AMARPUR KONDLA,

TEHSEEL- COLE, MATHURA
BYE-PASS RDAD. ALIGARH

Address of the Applicant

Date of Submission 25/06/2021

Location Pa rticulars

District Aligarh

Plot No./Khasra No. LAND DOCUMENTS ENCLOSED

ward No.Holding No-
particular of the Existing Well and. Pumping Device
Date of Construction/Sinking of 07/0812012
tne Well
Type of Well Others
purpose of well Indusliial
Submersible

Type of Pumg Used

Operational Devicy Eluclric Malor

1 G of Elactric Pumi)

pate of Envrgization (Ir

AUTHORIZATION! NO-OBJECTION CERTIFICAT !
_ VALID UP TO | 05/08/2026
{UIS10(1) of the Uttar Pradesh Ground Water Management an

Company Hame

et & A

Authorization Lettet
yrfirr T

Application Form Serial
No.

Specimen Signature’

Block

Munlcipality.’Corporalion

Depth of the Well (In
meter)

H.P. of the Pump

Rale of Withdrawal
{m3ihr.)

211212042

4 Regutation Act, 2019)

| i

AL-DUA

Foot;_jpaocégswerm«nfé ‘
LIMITED t

Download

ALGHO621 NINOO14

LODA
No

LAND DOCUMENTS ENCLTSED

107.00

7.50

4500
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. The Certificate of Aulhorization/ NOC shall be valid for a period of five years from the

ranewal through a fresh application, at leasl ninely days prior o expiry ofils vahdily.
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